IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

17.02.

No.
11720/2 |17.02.20 |WE(C)~ GENE Order Dtd
S e 3325/2 S DASH oAl 5026-02-14 WRIT BRANCH-2 (Seat No-45)
11723/2 [17.02.20 FAO- GENE Order Dtd. [MISC. APPEAL
2 lo26 26 ;4/202 J SAROOpar, 2026-02-06 |SEC. (Seat No-2)
WP (C) -
11725/2 |17.02.20 M R GENE Order Dtd.
3 oze 26 3220/2 ROUTRAY |RAL 2026-02-13 (Seat No-2)
ABLAPL
COURT
11474/2 |17.02.20 |- Order Dtd.
4 1926 26 14938/ D SWAIN |C.O. ISED 2 2026-12-11 (Seat No-2)
2025
ABLAPL
COURT
11475/2 |17.02.20 |- Order Dtd.
5 |55¢ . 551,20 [P BARIK [C.0. INO. 2 |- 0OF" ~70° BAIL-1 (Seat No-13)
OLD
26
ABLAPL
COURT
11476/2 17.02.20 |- Order Dtd.
6 026 26 938/20 B BARIK C.0. |NO. 2 5026-02-12 (Seat No-13)
OLD
26
ABLAPL
COURT
11477/217.02.20 |- Order Dtd.
7 loze e 939,20 |B DAS C.0. NO. 2 |0 = ST (Seat No-13)
OLD
26
ABLAPL
COURT
11478/2 |17.02.20 |- P.K.MISHR Order Dtd.
& loze 26 940/20 |a C.0. NO- 2 1)506-02-12 (Seat No-13)
OLD
26
ABLAPL
o |11479/217.02.20 |- P.K.MISHR | ESURg Order Dtd. (Seat No-13)
026 26 941/20 |a o . 2026-02-12
OLD
26
ABLAPL
COURT
11481/2117.02.20 |- Order Dtd.
10 026 26 944/20 M.R.SAHOO [C.O. |NO. 2 2026-02-12 (Seat No-13)
OLD
26
COURT
11482/2|17.02.20 |ABLAPL Order Dtd.
11 |50e e i D.SAHU c.o. ggb 2 0060210 (Seat No-13)




949/20
26

ABLAPL
COURT
11483/2 |17.02.20 |- Order Dtd.
12 026 26 955/20 R.MISRA NO. 2 2026-02-12 BAIL-2 (Seat No-12)
OLD
26
ABLAPL
COURT
11484/2 [17.02.20 |- Order Dtd.
13 |55 e 961 /20 M-BEHERA NO. 3 | o s 0k (Seat No-12)
OLD
26
ABLAPL
COURT
11486/2 |17.02.20 |- Order Dtd.
14 026 26 9063/20 [°-PBS NO. 3 13026-02-12 (Seat No-12)
OLD
26
ABLAPL
COURT
11487/2(17.02.20 |- Order Dtd.
15 1956 26 965/20 S.P.DAS NO. 3 2026-02-12 (Seat No-12)
OLD
26
ABLAPL
COURT
11488/2 [17.02.20 |- Order Dtd.
16 556 be 567,20 |G-SAHOO No. 3 [S5oSf Dt |BATL-2 (Seat No-12)
OLD
26
ABLAPL
COURT
11489/2|17.02.20 |- Order Dtd.
17 026 26 1084/2 M.MOHANTY NO. 3 2026-03-09 BAIL-2 (Seat No-18)
OLD
026
ABLAPL
COURT
11490/2 [17.02.20 |- Order Dtd.
18 026 26 1213/2 B.BARIK NO. 3 5026-02-12 (Seat No-18)
OLD
026
BLAPL- COURT
19 32291/2 22'02'20 11875/ |P.PRADHAN NO. 3 Sgngogiﬁé BAIL-2 (Seat No-8)
2025 OLD
BLAPL- COURT
20 32292/2 2079%+29 111600/ |p.c.sWAIN No. 3 |DroeT Dt (Seat No-8)
2025 OLD
11493/2 [17.02.20 [PTAFL7 g k.MALLI COURT lorder Dtd.
21 |35 e 11606/ | > No. 3 oot Dt (Seat No-8)
2025 OLD
BLAPL- COURT
22 32294/2 22'02'20 12456/ |G.SAHOO NO. 3 Sgngogiﬁé (Seat No-8)
2025 OLD
BLAPL- COURT
23 32295/2 2070229 112238/ |G. sAROO No. 3 [DroeT Dt (Seat No-8)
2025 OLD
BLAPL- COURT
24 32296/2 22'02'20 11399/ |S.NAYAK NO. 3 ggggfogffé BATL-1 (Seat No-5)
2025 OLD
BLAPL- COURT
25 |11498/2117.02.20 1) 07/50 |r.k.BARIK No. 3 |Order Dd-lpayp g (Seat No-6)
026 26 e oip | [2026-02-12




s |11502/2(17.02.20 ggégg; B.K.MOHAR ;gURg Order Dtd. (Seat No-6)
026 26 ANA % 12026-02-12
6 OLD
BLAPL- COURT
g7 |F1504/2117.02.20 |1 45,50 |y.saH00 no. 3 |[Order Dtd-lgppp o (Seat No-18)
026 26 2026-02-12
26 OLD
BLAPL- COURT
11505/2 |17.02.20 Order Dtd.
28 026 26 77/202 |B.RANA NO. 3 2026-02-12 BAIL-2 (Seat No-17)
6 OLD
BLAPL- COURT
11507/2 |17.02.20 Order Dtd.
29 |50 e 85/202 |N.SAHOO NO. 3 |, o T, BRIL-2 (Seat No-18)
6 OLD
BLAPL- COURT
30 |[11309/217.02.20 1115 /50 |R.k.BARIK No. 3 (Order Drd. (Seat No-18)
026 26 2026-02-12
26 OLD
11511/2 [17.02.20 [PPAEE™ 1o ¢ m1smr COURT lorder Dtd.
31 |50 e 12301/ |, No. 3 [Jrer O (Seat No-18)
2025 OLD
BLAPL- COURT
11512/2 |17.02.20 R.K.MALLI Order Dtd.
32 553 be 83/202 | 1 No. 3 | o0° JT0) |BATL-2 (Seat No-18)
6 OLD
WA- COURT
33 [11521/2/117.02.20 1051 /50 |p k gENA No. 3 |order Drd. (Seat No-18)
026 26 2026-02-12
25 OLD
11524/2 |17.02.20 |"E{C)~ [BIBEKANAN COURT |order Dtd.
34 50 be 4383/2 DA No. 3 [JrCer ROl (Seat No-18)
026 MAHAPATRA OLD
11525/2 [17.02.20 |7F (C)~ [BIBEKANAN COURT lorder Dtd.
35 1150 e 4180/2 |DA NO. 3 |05e ono10 (Seat No-18)
026 MAHAPATRA OLD
WP (C) - |BIBEKANAN COURT
36 32226/2 22'02'20 4271/2 |DA NO. 3 23225025% WRIT BRANCH-4  |(Seat No-27)
026 MAHAPATRA OLD
11528/2 (17.02.20 |"2 (€)™ Isupask cH COURT |Order Dtd
37 lo2e 26 3221/2 PANT NO. 23|2026-02-13 |"hIT BRANCH-2 (Seat No-6)
11531/2 (17.02.20 "2 {©)~ COURT |Order Dtd
38 026 26 3216_1/2 B.RATH NO. 2312026-02-13 WRIT BRANCH-7 (Seat No-48)
4o |11533/2(17.02.20 Vfgé%a M.R.ROUTR COURT |Order DEd. | oo ponvon o | (soat No-34)
026 26 e AY NO. 23[2026-02-12 eat o
11534/2 117.02.20 |"249) " Iy R .rOUTR COURT |order Dtd
10 |550 e 3322/2 oy N6, 2312026-02-17 WRIT BRANCH-4 (Seat No-38)
41 [11536/2 17.02.20 21971 COURT |Order Dtd. | oo o0 s | (seat No-14)
026 26 : NO. 23[2026-02-12 eat Fo

026




WP (C) -

11537/2{17.02.20 COURT
42|50 e 4897/2 |M.DAS C. o, 23 (Seat No-14)
026
11538/2 (17.02.20 We (C) - COURT |Order Dtd
43 026 26 3223/2 M.DAS C. NO. 2312026-02-13 WRIT BRANCH-5 (Seat No-20)
4q |11539/2]17.02.20 (5:?51\/4;8 BISWAJIT |, COURT |Order Dtd. (Seat No-20)
026 26 e MOHAPATRA |~ ° NO. 23(2026-02-13 eat ~o
11540/2 [17.02.20 BB~ p k COURT |Order Dtd
45 026 26 ;_37/19 MOHANTY C. NO. 2312026-02-12 CRIMINAL APPEAL (Seat No-11)
11541/2 (17.02.20 We (C) - COURT |Order Dtd
46 026 26 3222/2 B.K.SINGH C. NO. 2312026-02-13 WRIT BRANCH-6 (Seat No-26)
47 |11542/2(17.02.20 [(CXV5C |SAMARENDR | COURT |Order Dtd. (Soat No-26)
026 26 e A MOHANTY |~ ° NO. 23(2026-02-13 eat Xo
11543/2 [17.02.20 CRA” P K COURT |Order Dtd
48 026 26 ;_29/19 MOHANTY C. NO. 2312026-02-12 CRIMINAL APPEAL (Seat No-8)
49 [11544/217.02.20 qué(z:)/; B.BARIK |C COURT |Order Dtd. lup g granch-4 (Seat No-38)
026 26 05 e : : NO. 23(2026-02-13 eat ~No
CRLMC-
11545/2 (17.02.20 P.K.MOHAN COURT |Order Dtd.
50 1926 26 520/20 TY C-0- No. 23/2026-02-13 (Seat No-38)
CRLMC-
11546/2 (17.02.20 P.K.MOHAN COURT |Order Dtd.
o1 1026 26 520/20 TY C-0- INo. 23]2026-02-13 (Seat No-38)
CRLMC-
11547/2 17.02.20 COURT |Order Dtd.
52 | 52 e 3225/2 B.K.DAS |C. o, 23|>026m02-12 (Seat No-38)
WP (C) -
11548/2 (17.02.20 COURT |Order Dtd.
53 |50 e 3225/2 B.K.SINGH |C. o, 2302096-02-13 (Seat No-38)
11549/2 [17.02.20 R |p x COURT |Order Dtd
54 026 26 ;.37/19 MOHANTY C. NO. 2312026-02-12 CRIMINAL APPEAL (Seat No-11)
CRLMC-
11550/2 [17.02.20 COURT |Order Dtd.
55 |50 e 8522/2 J.KAMILA |C. o 230209602-13 (Seat No-11)
11551/2 |17.02.20 |CRLMC— [BIRAJA COURT |Order Dtd.
56 026 26 489/20 |PRASAD C. NO. 2312026-02-13 (Seat No-11)
26 NANDA :
11552/2117.02.20 CRA- KAMALAKAN COURT |Order Dtd
57 026 26 253/19 TA NATH C. NO. 2312026-02-12 CRIMINAL APPEAL (Seat No-8)

95




CRLMC- |[BIRAJA
58 32253/2 ;Z'OZ'ZO 498/20 |PRASAD  [C. ;gURg3 ggngogfﬁé CRIMINAL MISC  |(Seat No-5)
26 NANDA :
1155472 [17.02.20 SBPA” R pRASAN COURT |Order Dtd
59 |15e e 524/20 A KU oas C- 0. 232096 021, CRIMINAL APPEAL |(Seat No-8)
11555/2 |17.02.20 "5 (C) - COURT |Order Dtd
60 150 e 3228/2 B.K.SINGH |C. 0. 23|209c 02015 [WRIT BRANCH-6 (Seat No-26)
11556/2 |17.02.20 |CRLMC— [BIRAJA COURT |Order Dtd.
61 026 26 459/20 |PRASAD C. NO. 2312026-02-12 (Seat No-26)
26 NANDA :
CRLMC- |BIRAJA
62 32257/2 ;;’02’20 503/20 |PRASAD  |C. EgURg3 (Seat No-26)
26 NANDA :
CRLMC-
11558/2 117.02.20 COURT |Order Dtd.

63 150 e ;29/20 P.K.JENA |C. o 23lo026 0213 (Seat No-26)
64 |F1559/217.02.20 T?4\11739“7:)/; P.K.LENKA |C COURT |Order Dtd. L. 1 praNcH-6 (Seat No-24)
026 26 006 R : NO. 23/2026-02-13 eat ~No
s |11560/217.02.20 Z§Z¥§6 TRIBIKRAM |, COURT |Order Dtd. (Seat No-24)
026 26 e MAHAPATRA |~ ° NO. 23(2026-02-13 eat ~No
66 |11561/217.02.20 2\11;7(;:)/; R.MOHANTY |C COURT |Order Dtd. \n 1 pRANCH-6 (Seat No-24)
026 26 056 : : NO. 23(2026-02-13 eat Xo

CRLMC-
11562/2 (17.02.20 S.S.PATTA COURT |Order Dtd.
67 lo26 26 §24/2O NATK C- NO. 23(2026-02-12 (Seat No-24)
CRLMC-
11564/2 [17.02.20 COURT |Order Dtd.
68 |55% e §26/20 N.K.ROUT |C. o 23lr026-02-12 (Seat No-24)
CRLMP-
11565/2 |17.02.20 N.R.BEHER COURT |Order Dtd.
9 1026 26 ;éO/zo A c. NO. 8 (2026-03-09 (Seat No-24)
CRLMP-
11566/2 [17.02.20 N.R.BEHER COURT |Order Dtd.
79 1026 26 ;20/20 A €0 vo. 8 |2026-03-09 (Seat No-24)
CRLMP-
11567/2 17.02.20 COURT |Order Dtd.
71 026 26 ;(6)7/20 B.BARIK C. NO. 8 12026-02-12 (Seat No-24)
11568/2 |17.02.20 |SME” COURT |Order Dtd
72 026 26 225/20 S.S.JENA [C. NO. 8 |2026-02-12 (Seat No-24)
11569/2 [17.02.20 |SME° COURT |Order Dtd
73 |50 e 265/20 |S.S.JENA |C. to. 8 20260212 (Seat No-24)

26




CMP-

11570/2{17.02.20 COURT |Order Dtd.
74 |27 o 1683/2 |s.BISWAL |c.0. |-SURC [DECer Pd- (Seat No-24)
025
CRLMA-
11572/2 |17.02.20 COURT |Order Dtd.

75 026 26 29/202 S.BISWAL |C. NO. 8 12026-02-12 (Seat No-24)
76 |11573/2117.02.20 ‘fBLAPL BISWAJIT |, COURT |Order Dtd. (Seat No-24)
026 26 MOHAPATRA |~ ° NO. 17/2026-02-12 eat ~o

9/2026
11575/2 [17.02.20 |SME” COURT |Order Dtd
77 026 26 322/20 K.JENA C. NO. 1712026-02-10 (Seat No-24)
CRLMP-
11576/2 [17.02.20 COURT |Order Dtd.
78 026 26 26/202 G.BARIK C. NO. 1712026-02-04 (Seat No-24)
CRLMP-
11577/2 [17.02.20 COURT |Order Dtd.

79 |50 o 24/202 P.K.PAL [C.0. | SURT PEESr e (Seat No-24)
5o (1157872 17.02.20 (121007 s s m1swa | COURT |Order Dtd. | oo o6 | (seat No-35)
026 26 0oe L : NO. 17/2026-02-12 eat ~No

CRLREV
11580/2 [17.02.20 |- COURT |Order Dtd.
81 1026 26 86/202 |5 K-SWAIN [C-O- g5 " 1712026-02-11 (Seat No-35)
6
CRLMP-
11581/2 [17.02.20 COURT |Order Dtd.
82 026 26 Cl)g)?)3/2 U.P.BAG C. NO. 1712026-02-10 WRIT BRANCH-8 (Seat No-41)
WP (C) -
11582/2 |17.02.20 COURT |Order Dtd.
83 |15e be 5227/2 A.K.DAS |C.0. | OURTOTOET Dt (Seat No-41)
11583/2 17.02.20 |F20~ COURT |Order Dtd. |MISC. APPEAL
84 o026 26 521/20 M-K.DASH 1C-O- N0, 17|2026-02-11 |sEC. (Seat No-2)
11585/2 [17.02.20 |SME” COURT |Order Dtd
85 |05e be ;;1/20 H.DAS c.o. | PRI EoeT 0Tt (Seat No-2)
g [11586/2(17.02.20 fgég}; L.D.MOHAN | COURT |Order Dtd. | oo o1 | (seat No-30)
026 26 0oe TY : NO. 6 [2026-02-26 eat ~No
11587/2 |17.02.20 |7 |p.k.MIsHR COURT |Order Dtd
87 1026 26 193272 €9 INo. 23/9999-12-31 (Seat No-30)
WP (C) -
11589/2 [17.02.20 COURT
88 | 5e be 4687/2 |P.K.JENA |C.0. | PR (Seat No-30)
026
WP (C) -
11591/2117.02.20 COURT |Order Dtd.
89 |27 o 4725/2 |p.K.JENA |c.0. | SURT[PEOSr DA (Seat No-30)

026




WP (C) -

11593/2(17.02.20 COURT |Order Dtd.
90 |50 e 3227/2 P.K.JENA o, 23120926 0913 (Seat No-30)
WP (C) —
11595/2 117.02.20 COURT |Order Dtd.
91 1026 26 3228/2 P K. JENR NO. 232026-02-13 (Seat No-30)
ABLAPL
BINDU
11596/2 17.02.20 |- COURT |Order Dtd.
92 1026 26 1105/2 [SBEAR NO. 232026-02-12 (Seat No-30)
SWAIN
026
11597/2 117.02.20 |WE (O~ COURT |Order Dtd
93 026 26 3220/2 P.K.JENA NO. 2312026-02-13 WRIT BRANCH-6 (Seat No-24)
WP (C) —
11598/2 [17.02.20 COURT |Order Dtd.
94 |52 S 3227/2 P.K.JENA o, 2312026 0213 (Seat No-24)
ABLAPL
BINDU
11599/2 17.02.20 |- COURT |Order Dtd.
9> 026 26 1189/2 |SRGAR NO. 23 |2026-02-12 [PAIL72 (Seat No-17)
SWAIN
026
g6 [11601/2117.02.20 259(2)/5 B.STNGH COURT |Order Dtd. lyprr granch-4 (Seat No-27)
026 26 02e : NO. 23/2026-02-13 eat o
WP (C) -
11602/2 117.02.20 COURT |Order Dtd.
97 |55e e 8229/2 P.K.JENA o, 2312096 02013 (Seat No-27)
CRLREV
11607/2 17.02.20 |- P.R.MISHR COURT |Order Dtd.
28 1026 26 63/202 | NO. 17/2026-03-25 (Seat No-=27)
6
11609/2 117.02.20 "2{C)~ 15 g COURT |Order Dtd
29 1026 26 3524/2 PRADHAN NO. 17 /2025-08-01 (Seat No-=27)
WP (C) - |BHABANT
(1)0 (1)2210/2 22'02'20 2051/2 |SANKAR ;gUR; Sgngogf‘fé WRIT BRANCH-5  |(Seat No-47)
025 PRADHAN :
10 [11611/2/17.02.20 Vfiés)/; B S COURT |Order Dtd. V(“;;T]IE%ECH (Seat No-
1 |o26 26 0o PRADHAN NO. 17(2026-02-12 | 0”0 122)
10 |11612/2 [17.02.20 ["ELC)~ 15 ¢ COURT |Order Dtd
2 |oze 26 é;é”z PRADHAN NO. 17|2026-02-12 |"RIT BRANCH-7 (Seat No-10)
e (C) CHIEF
10 [11613/2(17.02.20 JUSTIC |0rder Dtd.
3 026 26 8;21/2 S K SAHU E'S 9999-12-31 (Seat No-10)
COURT
WP (C) - CHIEF
10 (11614/2{17.02.20 B B JUSTIC |Order Dtd.
4 |o26 26 Se1/20 luarnick E'S  |2026-02-02 |"h1T BRANCH-2 (Seat No-6)

COURT




CHIEF

10 |11615/2117.02.20 we (C) - JUSTIC |Order Dtd. WRIT BRANCH (Seat No-
32916/ |A SAHOO (DIVISION
5 |026 26 S095 E'S 9999-12-31 oo ")) 102)
COURT
S CHIEF
10 |11616/2 (17.02.20 JUSTIC [0rder Dtd.
s loze e 28229/ L K NAYAK tre >096s01-99 WRIT BRANCH-8  |(Seat No-42)
COURT
CRLA-
10 |11617/2 (17.02.20 |5 o°"  |JADUNATH COURT |Order Dtd. (Seat No-42)
7 |026 26 ,e PRADHAN NO. 5 [2026-02-13
10 |11618/2 |17.02.20 |"E(C)~ COURT |Order Dtd
s loze e 26536/ |T K NAYAK N 5 026 02-15 WRIT BRANCH-3  |(Seat No-28)
2025
10 [11619/2 [17.02.20 ?gégi; T K NAVAK COURT |Order Dtd. (Seat No-28)
9 |026 26 NO. 5 [2026-02-12 eat o
2025
11 |11620/2 (17.02.20 |"E{C)~ COURT |Order Dtd
o lo2e 26 27070/ |T K NAYAK NO. 5 12026-02-12 (Seat No-28)
2025
BLAPL-
11 |11621/2 [17.02.20 COURT |Order Dtd.
1 |26 26 3228/2 D SWALN NO. 5 [2026-02-13 (Seat No-28)
11 [11622/2 [17.02.20 ?gég}; T K NAVAK COURT |Order Dtd. 7§$$I§§§ECH (Seat No-
2 026 26 e NO. 5 |2026-02-12 | "o 111)
11 |11623/21|17.02.20 gggg?; D SWAIN COURT |Order Dtd. (Seat No-
3 |oz2e 26 0oe NO. 5 [2026-02-13 111)
11 |11624/2 (17.02.20 fgég}; T K NAYAK COURT |Order Dtd. (Seat No-
4 |026 26 02e NO. 5 [2026-02-12 111)
BLAPL-
11 [11625/2 [17.02.20 COURT |Order Dtd.
5 loze e 3227/2 D SWAIN ro. 5 2096 02-15 BATL-1 (Seat No-6)
W (C) - CHIEF
11 [11626/2 [17.02.20 JUSTIC [Order Dtd.
6 026 26 8?29/2 B C PANDA E'S 9999-12-31 (Seat No-6)
COURT
CHIEF
BLAPL-
11 |11627/2 [17.02.20 JUSTIC [0rder Dtd.
7 lo2e 26 3326/2 SK BEHERA E'S 5026-02-13 (Seat No-6)
COURT
W (C) - CHIEF
11 [11628/2 (17.02.20 JUSTIC [Order Dtd.
s loze e 8;;2/2 T K NAYAK sre |roveco2-12 (Seat No-6)
COURT
WE (C) - CHIEF
11 |11629/2|17.02.20 JUSTIC |Order Dtd.
5 loze e 3226/2 T K NAYAK e loope-0p-1s WRIT BRANCH-2  |(Seat No-9)

COURT




CHIEF

12 [11630/2 117.02.20 gié;;; RAJ KUMAR | JUSTIC |Order Dtd. 7?§$1§?2§CH (Seat No-
0 026 26 Soo2) |sutar O B's|2026-02-13 | A 112)
COURT
e (C) - CHIEF
12 111631/2117.02.20 3194/2 T K c JUSTIC |Order Dtd. (Seat No-
1 |o26 26 e MOHANTA O gvs |2026-02-12 112)
COURT
WP (C) - CHIEF
12 |11632/2|17.02.20 JUSTIC |Order Dtd. (Seat No-
2 loze 26 3327/2 T K NAYAK IC.O. lgig 19026-02-12 112)
COURT
WP (C) - CHIEF
12 1163372 117.02.20 s s JUSTIC |Order Dtd.
3 026 26 5226/2 BISWAL C- E'S 2026-02-12 |'RIT BRANCH-2 (Seat No-6)
COURT
CHIEF
12 11634/217.02.20 [Jos > |l JUSTIC |order Dtd. (Soat No-6)
4 026 26 02¢ : E'S 2026-02-12 eat Xo
COURT
WP (C) - CHIEF
12 |11635/2 [17.02.20 JUSTIC |Order Dtd.
5 026 26 3227/2 S K SAHU C. E'S 2026-02-12 WRIT BRANCH-1 (Seat No-3)
COURT
W (C) - CHIEF
12 [11636/2 117.02.20 JUSTIC |Order Dtd.
il o . 3229/2 T K NAVAK [c.0. [SUSTICIPTEST DEd. (Seat No-3)
COURT
WP (C) - CHIEF
12 11637/2 117.02.20 JUSTIC |Order Dtd.
- 026 26 3228/2 T K NAYAK [C. E'S 9999-12-31 (Seat No-3)
COURT
WP (C) - CHIEF
12 [11638/2 117.02.20 JUSTIC |Order Dtd.
8 026 26 3229/2 T K NAYAK C. E'S 2026-02-12 (Seat No-3)
COURT
CHIEF
12 [11639/2(17.02.20 fg;g}; s samr | JUSTIC |Order Dtd. (Soat No3)
9 |oz2e 26 e : E'S 2026-02-10 eat ~No
COURT
W (C) - CHIEF
13 [11640/2 117.02.20 JUSTIC |Order Dtd.
> oo o gggz/z s SAMAL [c.0. 572ttt PEOSE DTS (Seat No-3)
COURT
WP (C) - CHIEF
13 [11641/2 117.02.20 JUSTIC |Order Dtd.
1 026 26 3221/2 S SAMAL C. E'S 2026-02-10 WRIT BRANCH-2 (Seat No-45)
COURT
13 |11642/2 117.02.20 fgég}; s samr o CHIEF |Order Dtd. 7§$$I§§§ECH (Seat No-
2 loz2e 26 e JUSTIC |2026-02-10 |0 BP0 121)




E'S

COURT
CHIEF
13 |11643/2 |17.02.20 ?gég}; SHARMISTH JUSTIC [order Dtd. 7§$$I§?§ECH (Seat No-
3 1026 26 e A SAMAL E'S 2026-02-10 o= 114)
COURT
WP (C) - CHIEF
13 |11644/2 |17.02.20 SHARMISTH JUSTIC Order Dtd.
4 026 26 3229/2 A SAMAL E'S 2026-02-10 WRIT BRANCH-3 (Seat No-14)
COURT
WP (C) CHIEF
13 |11645/2 117.02.20 SHARMISTH JUSTIC |Order Dtd.
5 026 26 3220/2 A SAMAL E'S 5026-02-10 WRIT BRANCH-1 (Seat No-3)
COURT
WP (C) - CHIEF
13 |11646/2 |17.02.20 |, " |SHARMISTH JUSTIC Order Dtd. (Seat No-3)
6 |026 26 e A SAMAL E'S 2026-02-10 eat Mo
COURT
WP (C) = CHIEF
13 |11647/2 117.02.20 SHARMISTH JUSTIC Order Dtd.
7 026 26 3228/2 A SAMAL E'S 2026-02-10 WRIT BRANCH-7 (Seat No-15)
COURT
WP (C) - CHIEF
13 111648/2 117.02.20 SHARMISTH JUSTIC
8 026 26 3329/2 A SAMAL E'S WRIT BRANCH-7 (Seat No-48)
COURT
WP (C) - CHIEF
13 |11649/2 |17.02.20 SHARMISTH JUSTIC
9 026 26 3325/2 A SAMAL E'S WRIT BRANCH-8 (Seat No-41)
COURT
WP (C) - CHIEF
14 [11650/2 |17.02.20 SHARMISTH JUSTIC lOrder Dtd.
0 loz26 26 3325/2 A SAMAL E'S  |2026-02-10 |'RIT BRANCH-3 (Seat No-14)
COURT
WP (C) - CHIEF
14 |11651/2|17.02.20 |, ;0. |SHARMISTH JUSTIC lOrder Dtd. (Seat No-14)
1 026 26 e A SAMAL E'S 2026-02-10 eat Mo
COURT
14 11652/2 [17.02.20 ["F(C)~ Sié?ic Order Dtd
5 loze e 8;28/2 S P SAHOO e 026-02-1 5 [FRIT BRANCH-8 (Seat No-40)
COURT
ABLAPL
COURT
14 |11653/2 |17.02.20 |- Order Dtd.
3 026 26 11907, PR SWAIN gfb 2 12026-02-13 (Seat No-40)
2024
WP (C) - COURT
14 |11654/2 |17.02.20 |, 0200 | o ganoo o, o |order Dta. (Seat No-40)
4 026 26 e oLp | |2026-02-13




14 [11655/2 [17.02.20 171007 . K. . FoUR Jorder Dtd. (Seat No-0)
5 |o2e 26 004 | [MISERA oip 2026-02-09
14 11656/2 17.02.20 ["2(C)~ COURT |Order Dtd
s loze e 13695/ [KSITISH |C. vo. 1 19996-12-3; [WRIT BRANCH-6 (Seat No-25)
2025
14 |11657/2 |17.02.20 ["E(C)~ COURT |Order Dtd
2 lone e 3229/2 K PARIDA |C. vo. 1 |horecos-10 (Seat No-25)
14 111658/2117.02.20 fié3>; T SWAIN |C COURT [Order Dtd- lyprp pranch-1 | (Seat No-30)
s 026 26 0oe : NO. 1 12026-02-10
14 11659/2 [17.02.20 [T~ Ip COURT |Order Dtd
9 |026 26 3222/2 punvarova -0 [No. 1 |2026-02-10 |"RIT BRANCH-L - j{Seat No-3)
WP (C) - |TUSHAR
é5 32260/2 22‘02‘20 4267/2 |KANTA C. ESURT 2822f023§6 WRIT BRANCH-3 (Seat No-14)
026 NAYAK :
15 |11661/2 |17.02.20 "E(C) - COURT |Order Dtd. 'RiT BRANCH (Seat No-
C loze e 4258/2 |T K NAYAK [C. v 1 20260210 |(PTVISTON ooy
026 : BENCH-2)
15 |11663/2117.02.20 ngg(s)/; B P TANGA |C COURT |Order Dtd. (Seat No-
2 o026 26 02e . NO. 1 |2026-02-13 109)
15 |11664/2 |17.02.20 ?gég;; s p . ESURg Order Dtd. (Seat No-
3 1026 26 e SAMANTA oim 9999-12-31 109)
WP (C) - COURT
15 111665/2117.02.20 11149175 |5 gupta |C. No. 2 [0rder Dtd. lupir BRANCH-4 (Seat No-37)
4 lo2e 26 2026-02-11
026 OLD
WP (C) - COURT
- 32266/2 20r02:29 1223172 o & samu [c.o. no. 2 [9°F Dt (Seat No-37)
026 OLD
WP (C) - COURT
15 111668/2117.02.20 [,55775 |p BrswaL |c. No. 2 [0rder Dtd. it BRANCH-3 (Seat No-14)
6 026 26 2026-02-11
026 OLD
15 |11670/2 |17.02.20 ?géi}; S K c ;gURg Order Dtd. (Seat No-14)
7 loze 26 0oe BTSWAL onm 2026-02-12
WP (C) - COURT
éS 32272/2 22'02'20 4644/2 |M MOHANTY (C.0. |NO. 2 Sgngogffé (Seat No-14)
026 OLD
WP (C) - COURT
35 32274/2 22'02'20 4415/2 |J SAHOO [C.0. [NO. 2 ggngogfﬁé (Seat No-14)
026 OLD
WP (C) - COURT
16 111675/2117.02.20 | 95675 |7 Kk NAYAK C. No. 2 [0rder Dtd. hop it BRANCH-7 (Seat No-15)
o loze 26 0oe oim 9999-12-31




16 [11676/2 [17.02.20 [}2 )7 I & . "oUR Jorder Dtd. (Seat No-15)
1 |o26 26 re MOHANTY orn  |2026-02-12
WP (C) - COURT
16 111678/2117.02.20 | 20”5 |g pag C. No. 2 |Order Dtd. oo BRANCH-6 (Seat No-24)
2 026 26 2026-02-12
026 OLD
WP (C) - COURT
16 111680/2117.02.20 |15, /5 |y MALLICK |C. No. 2 |Order Dtd. Lo BRANCH-4 (Seat No-37)
3 lo26 26 2026-02-12
026 OLD
WP (C) -
16 (11681/2(17.02.20 COURT |Order Dtd.
4 |o26 26 2532/2 B BEHERR [C.0- Iyo. 2312026-03-19 (Seat No-37)
16 [11682/2 [17.02.20 WE(C) - COURT |Order Dtd
5 026 26 3227/2 P K JENA [C. NO. 2312026-02-13 WRIT BRANCH-4 (Seat No-27)
16 1168372 [17.02.20 [WE(C)~ COURT |Order Dtd
6 026 26 3229/2 P K JENA [C. NO. 2312026-02-13 WRIT BRANCH-4 (Seat No-27)
16 |11684/2 [17.02.20 [TE(C)~ COURT |Order Dtd
7 026 26 3526/2 P K JENA |[C. NO. 2312026-02-13 WRIT BRANCH-7 (Seat No-18)
16 |11686/217.02.20 fgég}; bk JENA lc COURT |Order Dtd. | . . ooy o (Seat No-20)
8 |o26 26 07e : NO. 23(2026-02-13 eat ~No
16 |11687/2 [17.02.20 [WELC)~ COURT |Order Dtd
9 026 26 3227/2 P K JENA [C. NO. 2312026-02-13 WRIT BRANCH-6 (Seat No-24)
17 |11689/2 |17.02.20 "E(C) - COURT |Order Dtd
0 026 26 3221/2 P K JENA |C. NO. 2312026-02-13 WRIT BRANCH-5 (Seat No-20)
17 [11690/2 117.02.20 fgég}; T COURT |Order Dtd. (Seat No-20)
1 |o26 26 e : NO. 23/2026-02-13
17 |11691/2 [17.02.20 "E(C) - COURT |Order Dtd
> 026 26 3226/2 B SINGH C. NO. 2312026-02-13 WRIT BRANCH-4 (Seat No-27)
CRLA- COURT
L 32296/2 2070229 139672 |k x naTH [c.0. O, 2 (F59°F Dt (Seat No-27)
025 OLD
17 111697/2 [17.02.20 ?5é§>; T Bac - COURT |Order Dtd. viigliigECH (Seat No-
4 o026 26 oe NO. 1 |2026-02-26 | oo " 104)
ABLAPL
17 (11698/2(17.02.20 |- ?;i‘:izg c COURT |Order Dtd. (Seat No-
5 |o26 26 902/20 : NO. 1 |2026-02-11 104)
NANDA
26
17 11699/2 117.02.20 fiéi}; o bas . COURT |Order Dtd. | .- oo (Soat No-20)
6 |026 26 : NO. 1 |2026-03-23

026




ABLAPL

BIRAJA

17 |11701/2 117.02.20 |- COURT |Order Dtd.
7 o026 26 899,20 |TRASAD NO. 1 |2026-02-11 (Seat No-20)
NANDA
26
17 [11703/2 |17.02.20 |WE(C)~ KSHIROD COURT |Order Dtd.
8 |026 26 32383/ KUMAR NO. 1 [2026-02-13 (Seat No-20)
2025 PAHTL )
ABLAPL
17 1170472 117.02.20 |- COURT |Order Dtd.
9 |o26 26 932/20 K PATRA NO. 1 |2026-02-12 (Seat No-20)
26
18 [11705/2 [17.02.20 ["ELC)~ g COURT |Order Dtd
0 026 26 232%4/ MOAHARANA NO. 1 |2026-02-13 |'RIT BRANCH-1 (Seat No=31)
ABLAPL
COURT
18 |11707/2 [17.02.20 |- PK Order Dtd.
1 026 26 960/20 MOHANTY NO. 3 |o026-02-12 [BATE"L (Seat No=5)
OLD
26
ABLAPL
COURT
18 [11708/2 117.02.20 |- Order Dtd.
2 |026 26 950/20 |F MUPURT NO. 3 12026-02-12 (Seat No=2)
OLD
26
WP (C) - COURT
18 111709/2117.02.20 1130075 b k navak No. 3 |Order Dtd. Lo o BRANCH-1 (Seat No-2)
3 026 26 2026-02-13
026 OLD
ABLAPL
COURT
18 [11711/2 117.02.20 |- Order Dtd.
4 026 26 953,20 |V BAG NO. 3 10026-02-12 (Seat No-2)
OLD
26
WP (C) - COURT
28 52212/2 22'02'20 2041/2 |S DASH NO. 3 Sgngogfé (Seat No-2)
026 OLD
WP (C) - COURT
18 111714/2117.02.20 ,9,5/5 |s pash No. 3 |Order Dtd. - o BRANCH-5 (Seat No-21)
6 |026 26 2026-02-13
026 OLD
ABLAPL
COURT
18 [11715/2 117.02.20 |- SR Order Dtd.
7 loz2e 26 926/20 |PATTANAIK NO. 3 1h026-02-11 BAIL™? (Seat No-9)
OLD
26
WP (C) - COURT
18 [11717/2 117.02.20 M R Order Dtd.
8 026 26 3537/2 ROUTRAY NO. 3 2026-02-13 WRIT BRANCH-4 (Seat No-40)
026 OLD
ABLAPL
COURT
18 [11718/2 117.02.20 |- Order Dtd.
9 026 26 247/20 |° BERIK NO. 3 15026-02-12 (Seat No-46)
OLD
26
WP (C) - COURT
19 111727/2117.02.20 | 129375 |5 pag No. 3 |Order Dtd. o o pRanNcH-6 (Seat No-24)
0 026 26 e oos > |2026-02-13




WP (C) - COURT
+ 32229/2 2070%:29 lageo/2 |8 Das No. 3 [JEoer Drd (Seat No-24)
026 OLD
WP (C) - COURT
19 11730/2 17.02.20 ({53000 |1 o vou3 (Order Drd. (seat o-24)
026 OLD
WP (C) - COURT
19 111732/2117.02.20 [ /09575 |5 pasS No. 3 |Order Dtd. Lo o BRANCH-5 (Seat No-20)
3 loze 26 2026-02-13
026 OLD
WP (C) - COURT
. 32236/2 20r%%:29 1470472 |6 c swaIN No. 3 [JEoer Drd (Seat No-20)
026 OLD
WP (C) - COURT
19 [11738/2 17.02.20 2107 o g vou3 (Order Drd. (seat o-20)
026 OLD
CRLA-
19 |11740/2(17.02.20 COURT |Order Dtd.
5 026 26 236/20 J KAMILA NO. 5 19999-12-31 CRIMINAL APPEAL (Seat No-7)
19 11741/2[17.02.20 J2120° | COURT |Order DEd. | oo oo | (seat No-o)
7 loz2e 26 NO. 5 |2026-02-12 eat ~No
2021
M/S.
SABITA
19 [11742/2 117.02.20 MACA  [RANJAN COURT |Order Dtd. MISC. APPEAL
8 |026 26 205/20 |PATINALK, NO. 5 [2026-02-13 |SEC (Seat No-6)
23 P.PATTNAT : )
K,
D.PRADHAN
19 111743/2117.02.20 MACA~ COURT |Order Dtd. MISC. APPEAL
9 o026 26 525/20 S SWAIN NO. 5 |2026-02-13 |SEC. (Seat No-6)
20 |11744/2 [17.02.20 ["E(C)~ COURT |Order Dtd
0 026 26 36303/ |S K RATH NO. 5 12026-02-11 WRIT BRANCH-3 (Seat No-12)
2022
20 [11745/2(17.02.20 ggég}; T COURT |Order Dtd. | o o poo o o (Seat No-37)
1 loze 26 073 NO. 5 12026-02-10 eat ~No
20 [11746/2 17.02.20 |"ELC) - COURT |Order Dtd
5 026 26 82;6/2 L D PANDA NO. 5 12026-02-10 WRIT BRANCH-4 (Seat No-37)
20 |11747/2 [17.02.20 [TE(C) - COURT |Order Dtd
3 026 26 82:238/2 L D PANDA NO. 5 12026-02-10 WRIT BRANCH-4 (Seat No-37)
20 [11748/2 [17.02.20 [Lo46)°1 - COURT |Order Dtd. | oo oo w | (seat No-37)
4 |026 26 093 NO. 5 |2026-02-10 eat ~o
20 [11749/2 17.02.20 ")~ COURT |Order Dtd
= lo2e 6 3631/2 |L D PANDA M. 5 12026-02-10 WRIT BRANCH-4 (Seat No-37)

023




WP (C) -

20 |11750/2117.02.20 P K COURT |Order Dtd.
6 026 26 200107 lursura NO. 5 |2026-02-12 |"RIT BRANCH-4 — (Seat No-37)
WP (C) -
20 |11751/2 [17.02.20 |35 [P K COURT |Order Dtd. (Seat No-37)
7 026 26 MTSHRA NO. 5 |2026-02-12
2025
WP (C) -
20 111752/2117.02.20 3.0 0, P K COURT |Order Dtd. (Seat No-37)
8 |oz2e 26 MISHRA NO. 5 |2026-02-12 eat ~o
2025
20 [11753/2 [17.02.20 [1¢ ()7 |p & COURT |order Ded. | oo o | soat No—dT)
9 |o26 26 >0s5 | [MISHRA NO. 5 |2026-02-12
WP (C) -
21 |11754/2 [17.02.20 |30 [P K COURT |Order Dtd. (Seat No-47)
0 026 26 MTSHRA NO. 5 |2026-02-12
2025
WP (C) -
21 |11756/2 [17.02.20 |10 [P K COURT |Order Dtd. (Seat No-47)
1 |026 26 MISHRA NO. 5 [2026-02-12 eat Xo
2025
WP (C) -
21 |11757/2 [17.02.20 |1 20 [P K COURT |Order Dtd. (Seat No-47)
2 loz2e 26 MISHRA NO. 5 [2026-02-12 eat Mo
2025
WP (C) -
21 |11758/2 [17.02.20 |38 [P K COURT |Order Dtd. (Seat No-47)
3 |o26 26 MISHRA NO. 5 |2026-02-12 eat ~No
2025
21 111759/2 [17.02.20 "E(C)~ 15 ¢ COURT |Order Dtd
4 026 26 ggg§7/ MISHRA NO. 5 |2026-02-12 |'RLT BRANCH=S (Seat No-23)
21 |11760/2 |17.02.20 ["F(C)~ |HRUDANAND COURT |Order Dtd.
5 026 26 34101/ A NO. 6 |2025-02-13 (Seat No-23)
2025 MOHAPATRA :
21 [11761/2[17.02.20 ggéjé; P K COURT |order Dtd. | oo poo o o (Seat No-23)
6 026 26 >0s5 | [MISHRA NO. 6 |2026-02-12
21 |11762/2 |17.02.20 "E(C) = 15 ¢ COURT |Order Dtd
7 026 26 23228/ MISHRA NO. 6 |2026-02-12 "RIT BRANCH-2 (Seat No-45)
21 1176372 |17.02.20 RO~y x COURT |Order Dtd
8 |026 26 3328/2 PATRA NO. 6 |2026-02-13 |"RIT BRANCH-S = j{Seat No-20)
21 [11764/2(17.02.20 ?Eégi; P K COURT |order Dtd. | oo pooo o (Seat No-14)
9 |oz2e 26 Sons | [MISHRA NO. 6 |2026-02-12 eat Mo
22 111765/2 |17.02.20 [PLAPL- |AMLAN COURT |Order Dtd.
o lo2e 26 13033/ |SHAKTI NO. 3 12026-02-12 (Seat No-14)
2024 PAUL )
22 [11766/2 [17.02.20 [ °)° | & COURT |Order Dtd. | oo oo | (seat No-15)
1 |oz2e 26 MTSHRA NO. 3 |2026-02-12 eat ~o

2025




WP (C) -

22 |11767/2117.02.20 P K COURT |Order Dtd.

2 |o026 26 221/20 mrsara  |©°0° |NO. 3 [2026-02-12 ["RTT BRANCH-2 |(Seat No-6)
BLAPL-

22 [11768/2 [17.02.20 H. K. COURT |Order Dtd.

3 026 26 12281/ |oprra C-0- No. 3 12026-02-12 [PATL72 (Seat No-18)
2025

22 |11769/2 [17.02.20 72007 . . COURT |Order Dtd. (Seat No-18)

4 |026 26 ops | [MOHANTY : NO. 3 |2026-02-12 eat ~o

22 111770/2[17.02.20 |00500 PSR COURT |Order Dtd. (Soat No-18)

5 1026 26 e ENKA NO. 3 |2026-02-12

22 [11772/2 17.02.20 ggégg; Egiﬁm . COURT |Order Dtd. (Seat No-18)

6 026 26 5 L ENEA NO. 3 |2026-02-12

22 [11773/2 17.02.20 g??;jgg s. . COURT |Order Dtd. (Seat No-18)

7 026 26 e CHOUDHURY |~ NO. 3 [2026-02-12 eat Xo

22 [11774/2 17.02.20 ZEZ%B s. . COURT |Order Dtd. (Seat No-18)

8 |o2e 26 e CHOUDHURY |~ " NO. 3 |2026-02-12 eat ~No

22 111776/2[17.02.20 5N MaNORANIA | COURT |Order Dtd. (Seat No-18)

9 |oz2e 26 e N DAS : NO. 3 |2026-02-13 eat ~No

23 |11777/2 [17.02.20 ["E(C)~ COURT |Order Dtd. 'RiT BRANCH (Seat No-

0 026 26 26399/ |IN K ROUT C. NO 5 12026-03-13 (DIVISION 101)
2024 : BENCH-1)
MACA-

23 [11778/2 [17.02.20 COURT |Order Dtd. (Seat No-

1 026 26 3225/2 A.K.BARIK |C.0. 05 "5 |2026-02-13 101)
CRLMC-

23 [11779/2 [17.02.20 P.K.MISHR COURT |Order Dtd.

5 o6 6 §24/20 A C. No. 5 |2026-02-13 CRIMINAL MISC (Seat No-4)

23 [11780/2[17.02.20 |aDMI.A- COURT |order Dtd.

3 026 26 1/2025 S NAYAK C. NO. 5 |2026-02-13 CIVIL REVISION (Seat No-2)

23 111781/2[17.02.20 U P k. MoHAN || COURT |Order Dtd. (Soat No-2)

4 026 26 o6 TY : NO. 6 [2026-02-27

23 [11783/2[17.02.20 |ADMI.A- COURT |Order Dtd.

5 026 26 1/2025 S BISWAL C. NO. 6 12026-02-13 CIVIL REVISION (Seat No-2)
CRLMC-

23 111784/2117.02.20 COURT |Order Dtd.

= 526 e ggo/zo B.SINGH |C. ro. 6 |ooze 0213 (Seat No-2)
CRLMC-

23 [11785/2 [17.02.20 NITYABRAT COURT |Order Dtd.

7 |o026 26 3223/2 a BEHURIA OO NO. 6 [2026-02-17 [CRIMINAL MISC  f(Seat No-2)
CRLMC-

23 |11786/2117.02.20 COURT |Order Dtd.

" looe e 5663/2 |M.DAS C. To. 6 |>026s09-13 (Seat No-2)

025




CRLMC-

23 111787/2|17.02.20 COURT |Order Dtd.

2 oe o 479/20 [G.52800 0. oo e e o 13 (Seat No-2)
CRLMC-

24 11788/2 |17.02.20 COURT |Order Dtd.

0 |026 26 321/20 J-FRADHAN |C.0-lyo 6 12026-02-13 (Seat No-2)
CRLMP-

24 |11790/2|17.02.20 COURT |Order Dtd.

% |55e oY 138/20 A-K.82H00 0. g e 000003 (Seat No-2)
CRLMP-

24 |11791/2|17.02.20 COURT |Order Dtd.

2 |026 26 144/20 [PLKJENA [C-O- Iyo 6 12026-02-13 (Seat No-2)
CRLMP-

24 [11792/2 |17.02.20 COURT |Order Dtd.

3 |026 26 225/20 B.BARIK 1C-O- Ino. 6 |2026-02-13 (Seat No-2)
CRLMP-

24 11794/2 |17.02.20 COURT |Order Dtd.

4 026 26 224/20 S.NAYAK C. NO. 6 12026-02-13 WRIT BRANCH-7 (Seat No-15)

24 111795/2(17.02.20 oNPC LK. MoHAN | | COURT |Order Dtd. (Seat No-15)

5 |026 26 e TA P N0, 6 |2026-02-13 eat Fo
cMp- COURT

2 32296/2 2070229 a00s/2 B.x.Das  [c.o. No. 2 [J59SF Dt (Seat No-15)
025 OLD
cMp- COURT

24 11797/2 |17.02.20 Order Dtd.

2% loze e 91/202 |N.MALLICK C.0. NO. 2 |ggoe® =01 (Seat No-15)
6 OLD
BLAPL- COURT

o 32202/2 2070229 lo091/2 |BP TANGA [c.0. No. 2 [SF9eF Pt (Seat No-15)
025 OLD
BLAPL- COURT

o 32203/2 2or02:29 19092/2 [P TANGA [c.0. NO. 2 [¥9°F Dtd (Seat No-15)
025 OLD
ABLAPL

25 |11806/2 [17.02.20 |- SUVENDU |, FOUR Jorder pra. (Seat No-15)

0 |026 26 959/20 |[BARIK : - 2 2026-02-12

OLD

26

25 |11808/2[17.02.20 0NP Isuvenby | FOUR” Jorder pra. (Seat No-15)

1 026 26 BARTK : " © 12026-02-12 eat o
26 OLD
WP (C) - COURT

25 [11811/2 [17.02.20 SARAT Order Dtd.

5 lo2e 26 4467/2 DASH C. NO. 2 | e go_1p WRIT BRANCH-4 (Seat No-27)
026 OLD
WP (C) - COURT

25 11812/2 |17.02.20 SARAT Order Dtd.

3 lo2e 26 4145/2 DASH C. NO. 2 2026-02-10 WRIT BRANCH-6 (Seat No-35)
026 OLD

25 |11814/2 [17.02.20 [}2 (5" |sarar o [ lorder pta. (Seat No-35)

4 |o26 26 5% |pasH O BY: 2 12026-02-10




25 |11815/2 [17.02.20 (S50 Ip. K. . FoUR Jorder Dtd. (Seat No-35)
5 |026 26 e DASH orp | [2026-02-11
25 |11816/2 [17.02.20 5255/2 P. K. . ;gURg Order Dtd. (Seat No-35)
6 [026 26 i DASH orp  [2026-02-11
25 |11817/2 17.02.20 ggg;zo P. K. . EgURg Order Dtd. (Seat No-35)
7 026 26 DASH : "~ © |2025-02-11 eat Fo
25 OLD
25 111818/2(17.02.20 gé?;zo P. K. c ESURg Order Dtd. MISC. APPEAL (Seat No-2)
8 |026 26 JENA : . 2026-02-11 |SEC.
25 OLD
ABLAPL
25 |11819/2 (17.02.20 |- BIKRAM c ;gURg Order Dtd. (Seat No-2)
9 |o26 26 947/20 |ROUT : . 2026-02-12
OLD
26
26 111820/2 17.02.20 gé?;zo M. R. . ESURg Order Dtd. MISC. APPEAL (Soat No-2)
0o |o26 26 BARTK : . 2026-02-11 |SEC.
25 OLD
ABLAPL
COURT
26 |11821/2(17.02.20 |- Order Dtd.
1 |o26 26 701/20 |FX JENA [C.0. NO. 3 15556-02-12 (Seat No-2)
OLD
26
ABLAPL
COURT
26 |11822/2/17.02.20 |- Order Dtd.
5 026 26 74922 PK BARIK |C. NO. 2 2026-02-13 (Seat No-2)
OLD
024
WP (C) - COURT
26 |11824/2(17.02.20 STDHARTHA Order Dtd.
3 026 26 4815/2 MISHRA C. NO. 2 2026-02-13 WRIT BRANCH-7 (Seat No-15)
026 OLD
WP (C) - COURT
26 |11826/2117.02.20 |50, /5 |5 saman  |c. No. 2 |Order Dtd. Lo o BRANCH-7 (Seat No-48)
4 o026 26 2026-02-11
026 OLD
26 [11828/2[17.02.20 [ELPET- COURT |Order Dtd.
5 026 26 8/2024 [RC ROUT 1C.0- 100 15 10026-02-06 M€ (Seat No-1)
26 [11831/2(17.02.20 ggég}; bk JENA lC COURT |Order Dtd. | . . poavon o (Seat No-42)
6 026 26 o6 : NO. 12 /2026-02-13 eat ~No
ABLAPL
26 |11842/2(17.02.20 |- égiigl . COURT |Order Dtd. (Seat No-42)
7 loze 26 943/20 : NO. 12 /2026-02-12 eat ~No
PAUL
26
ABLAPL
26 |11844/2(17.02.20 |- e COURT |Order Dtd. (Seat No-42)
8 |026 26 945/20 : NO. 12/2026-02-12
PAUL
26
ABLAPL
AMLAN COURT
26 |11846/2(17.02.20 |- Order Dtd.
SHAKTI C.0. [NO. 3 T oo BATL-2 (Seat No-17)
9 |026 26 994/20 |2 0 oLy [2026-02-12

26




WP (C) -

27 |11850/2117.02.20 B K COURT |Order Dtd.
0 |o26 26 §8§§3/ worARANA |©°C7 NO. 25|9999-12-31 [VRIT BRANCH-G (Seat No-16)
WP (C) - COURT
27 111852/2 17.02.20 [EI0 |t cae e, no. a2 (0ZdeE D (seat. No-16
026 OLD
WP (C) - COURT
27 32253/2 22'02'20 4672/2 |T BAG c.0. [NO. 2 g;ggflgfgi (Seat No-16)
026 OLD
WP (C) - COURT
27 32255/2 2070229 lages/2 |s samaL  [c.o. wo. 2 [TESSF DO (Seat No-16)
025 OLD
27 [11856/2(17.02.20 fgég;; SHARMISTH |, ESURg Order Dtd. (Seat No-16)
4 026 26 oe A SAMAL oim 2026-02-13
27 [11858/2(17.02.20 fgég}; SHARMISTH |, ESURg Order Dtd. (Seat No-16)
5 o026 26 0oe A SAMAL oim 2026-02-13
WP (C) - COURT
27 111860/2117.02.20 |y 358/5 |5 pEvI  |c.0. |NO. 2 |OF9eF Dtd: luprr BRAncEH-7 (Seat No-10)
6 026 26 2025-01-21
025 OLD
WP (C) - COURT
27 [11862/2(17.02.20 P K Order Dtd.
2 lone e 4459/2 | o0 [C. NO. 2 |5 o 0o 13 WRIT BRANCH-3 (Seat No-14)
026 OLD
27 |11864/2 17.02.20 [99¢° COURT |Order Dtd
8 026 26 giO/ZO N K ROUT C. NO. 1 12025-10-23 WRIT BRANCH-7 (Seat No-48)
27 |11865/2 [17.02.20 ["E(C)~ COURT |Order Dtd
5 loze e 19676/ |T SWAIN |C. vo. 1 2026 02-1; [FRIT BRANCH-7 (Seat No-15)
2023
28 |11867/217.02.20 ?52%; C R NAYAK |C COURT Order Dtd. lup g praNcH-2 (Seat No-6)
o |oze 26 : NO. 1 |2026-02-13
2025
28 |11868/2 17.02.20 ["E(C)~ COURT |Order Dtd. 'RiT BRANCH (Seat No-
1 026 26 1795/2 M MOHANTY |C. NO 1 12026-02-13 (DIVISION 111)
026 : BENCH-2)
28 111870/2 [17.02.20 [°27 COURT |Order Dtd
5 026 26 339/19 B DAS C. NO. 1 12026-02-12 SECOND APPEAL (Seat No-2)
28 111872/2(17.02.20 ?géi}; T K NAYAK |C COURT |Order Dtd. 7§§$I§§SECH (Seat No-
3 loze 26 0re NO. 1 2026-02-12 | o ” 105)
28 |11873/2 17.02.20 ["E(C)~ COURT |Order Dtd
4 026 26 26534/ |T K NAYAK |C. NO. 1 12026-02-12 WRIT BRANCH-3 (Seat No-28)
2025
28 |11874/2 17.02.20 ?gég;; T COURT |Order Dtd. (Soat No-28)
5 |026 26 : NO. 1 |2026-02-12 eat ~o

2025




WP (C) -

28 |11875/2117.02.20 COURT |Order Dtd.
= loze e 30655/ [N ROUT v 1 2026 0206 WRIT BRANCH-5 (Seat No-20)
2025
28 |11876/2 17.02.20 ["E(C)~ COURT |Order Dtd
2 lone e 3520/2 I K NAYAK vo. 1 12026 02-15 FRIT BRANCH-3 (Seat No-14)
WP (C) -
28 |11877/2117.02.20 COURT |Order Dtd.
 loe e 30659/ [N ROUT to. 1 |r026c09-09 (Seat No-14)
2025
CONTC- |s
28 111878/2117.02.20 COURT |Order Dtd.
5 |p2e 26 1046/2 |CHOUDHURY NO. 1 12026-03-13 (Seat No-14)
025 T
BLAPT,—
29 [11879/2 [17.02.20 COURT |Order Dtd.
o loze 26 12099/ B N SAHU NO. 1 12026-02-09 (Seat No-14)
2025
CONTC- |3
29 [11880/2(17.02.20 COURT |Order Dtd.
= looe e 2§3/20 gHOUDHURY vo. 1 l209ec03-13 (Seat No-14)
ABLAPL
29 |11881/217.02.20 - i COURT |Order Dtd. (Soat No-14)
2 026 26 11905/ NO. 1 |2026-02-09
MALLICK
2024
CRLMC-
29 [11902/2(17.02.20 COURT |Order Dtd.
3 |026 26 327072 |P.ANDA NO. 1 |2026-02-13 (Seat No-14)
CRLMP-
29 [11903/2(17.02.20 COURT |Order Dtd.
1 loe e 1293/2 [B.SINGH vo. 2 2026 03-31 (Seat No-14)
025
29 |11906/2 [17.02.20 Zﬁé?/; s % RaTH COURT |Order Dtd. (Seat No-14)
5 o026 26 e NO. 1 |2026-03-09 eat o
29 [11907/2 17.02.20 |"ELC)~ COURT | ger ptq. |"RIT BRANCH (Seat No-
= loze e 32772/ |G C JENA NO. 2 | 5ergs g5 |(PIVISION ooy
2025 OLD BENCH-3)
WP (C) - COURT
29 |11908/2117.02.20 |1591 /5 |p k LENKA No. 2 [0rder Dtd. Lepor BRANCH-1 (Seat No-1)
7 loze 26 2026-01-29
026 OLD
WP (C) - COURT
29 111908/2117.02.20 |co/ /o0 |p k LENKA No. 2 |Order Dtd. - o BRANCH-5 (Seat No-47)
8 026 26 2026-02-12
26 OLD
WP (C) - COURT
29 |11910/2117.02.20 | 00 /o0 |pyna sAHU No. 2 [0rder Dtd. lepir BRANCH-5 (Seat No-47)
9 lo2e 26 2026-02-12
26 OLD
ABLAPL
COURT
30 [11911/2 (17.02.20 |- Order Dtd.
5 loe e 946/20 |S SAHOO NO. 3 | ool os s [BATL-2 (Seat No-12)
OLD
26
WA- COURT
30 |11912/2117.02.20 15955/ |a.k.sWAIN No. 3 [order Dtd. (Seat No-12)
1 o026 26 004 oim 2026-02-10




30 [11913/2(17.02.20 ??;/20 D.K.MOHAN ;gURg Order Dtd. (Seat No-12)
2 |026 26 os TY oip . |2026-02-10
WA~ COURT
30 |11914/2(17.02.20 D.K.MOHAN Order Dtd.
3 loe e 1104/2 | ¢ NO. 3 |5o5e-gp-yp WRIT APPEAL (Seat No-3)
025 OLD
30 [11915/2 [17.02.20 727 |D.K.MOHAN FOURY Jorder pra. (Seat No-3)
4 |026 26 e TY oLp  [2026-02-10
30 [11916/2|17.02.20 ?213/2 D.K.MOHAN ESURg Order Dtd. (Seat No-3)
5 |026 26 o4 TY orp . |2026-02-10
30 |11917/2(17.02.20 ??;0/2 D.K.MOHAN ESURg Order Dtd. (Seat No-3)
6 |026 26 004 TY orp  [2026-02-10
30 [11918/2(17.02.20 [Jo=_  |D.K.MOHAN FoORY Jorder Dtd. (Seat No-3)
7 |026 26 054 TY orp  [2026-02-10
30 [11919/2(17.02.20 722 |D.K.MOHAN FoURY Jorder pta. (Seat No-3)
8 [026 26 oa TY oLp  [2026-02-10
WA- COURT
30 [11920/2(17.02.20 D.K.MOHAN Order Dtd.
5 |oze e 3027/2 |0 NO. 3 | 0T o lo [WRIT APPEAL (Seat No-1)
024 OLD
31 [11921/2(17.02.20 J27  |D.K.MOHAN FoORY Jorder Dtd. (Seat No-1)
0 |026 26 054 TY orp . [2026-02-10
31 [11931/2(17.02.20 ggg?gg P.L.MISHR ESURg Order Dtd. (Seat No-1)
1 |026 26 e A orp  [2026-02-11
31 |11932/2(17.02.20 §§g¥§6 M.K.MOHAN ESURg Order Dtd. (Seat No-1)
2 |026 26 oe TY oLp | 12026-01-29
31 |11943/2 [17.02.20 ["E{C)~ |TAPAN COURT lorder Dtd.
3 loe e 4088/2 |KUMAR NO. 3 | oeto 0) (Seat No-1)
026 NAYAK OLD
WP (C) - |TAPAN COURT
21 32246/2 22'02'20 2886/2 |KUMAR NO. 3 ggngogffé WRIT BRANCH-2  |(Seat No-6)
025 NAYAK OLD
WP (C) - COURT
21 32252/2 22'02'20 1121/2 [K.K.RATH NO. 3 Sgngogffi (Seat No-6)
026 OLD
CRLMC- COURT
31 [11953/2(17.02.20 P.K.ROUTR Order Dtd.
6 lo2e 26 495/20 | & NO. 3 |56 po—13 CRIMINAL MISC (Seat No-5)
26 OLD
RVWPET
COURT
31 [11954/2(17.02.20 - Order Dtd.
> lone e 294,20 [K-K-RATH ggb 3 |ooecos_y; [CIVIL REVISION |(Seat No-1)

25




CRLMC- COURT
31 [11955/2 (17.02.20 Order Dtd.
ol g e 412/20 |S.BARIK [C.0. [NO. 3 |-rf%F 70~ (Seat No-1)
26 OLD
RVWPET
COURT
31 |11956/2|17.02.20 |- R.C.MALLI Order Dtd.
5 oz e 294720 lox c.o. No. 3 |[Jrf°F C-7; [CIVIL REVISION |(Seat No-1)
OLD
25
CRLMC- COURT
32 [11957/2 (17.02.20 Order Dtd.
5 lone e 475/20 |D.P.DASH |C.0. NO. 3 | T UFC (Seat No-1)
26 OLD
CRLMC- COURT
32 |11958/2117.02.20 1,94 /50 |p.p.pAsE |c.0. No. 3 |0F9SF DEA-lopiMInaL mISC | (Seat No-3)
1 |026 26 2026-02-13
26 OLD
WP (C) - COURT
32 32259/2 ;;’02’20 22072/ |C.RANA  [C.0. [NO. 3 232250?325 (Seat No-3)
2024 OLD
CRLREV
COURT
32 [11961/2(17.02.20 - Order Dtd.
3 lone e 225720 |P-B-DASH |c.0. [NO. 3 [SPCRF e (Seat No-3)
OLD
25
CRLMC- COURT
22 22262/2 22’02’20 4999/2 |D.P.DASH [C.0. [NO. 2 gggifl?fgé (Seat No-3)
025 OLD
CRLMC- COURT
22 32263/2 22'02'20 3123/2 |D.P.DASH [C.0. [NO. 2 ggggfogfgé (Seat No-3)
025 OLD
32 111964/2 (17.02.20 |SAEE” COURT |Order Dtd
Pl s e i;Z/ZO M R SAHOO [C.O. | 7°0 L e o, |CRIMINAL APPEAL |(Seat No-6)
WP (C) -
32 11480/2 17.02.20 |0 |\JAYADEV  |GENE Order Dtd. (Seat No-6)
7 |026 26 e BHOT RAL 2026-02-09
32 |11485/2(17.02.20 (000 |swARAT  |GENE Order Dtd. (Soat No-6)
8 [026 26 oo PATEL RAL 2026-02-12
32 |11497/2(17.02.20 EETES; SANDHYARA |GENE Order Dtd. (Seat No-6)
9 |026 26 02 NI PANI |RAL 2026-02-09
conrc- |DR:
33 [11499/2(17.02.20 JITENDRA |GENE Order Dtd.
0 |026 26 8;;2/2 KUMAR RAL 2026-02-05 | “ONTEMET (Seat No=3)
LENKA
WP (C) - |DEO
33 |11500/2|17.02.20 GENE Order Dtd.
7 loe e 14627/ |KENDRAPAR |~ 094-06_04 WRIT BRANCH-2  |(Seat No-6)
2024 |a
BLAPL- |PRAMOD .
33 32201/2 22'02'20 2076/2 |KUMAR EiiE gigii BATL-2 (Seat No-9)
025 BOHIDAR




33 11503/2 |17.02.20 "E(C)— |AJATA GENE Order Dtd.
3 |026 26 3910/2 |KUMAR RAL 2026-02-05 (Seat No-9)
026 TRIPATHY
33 |11506/2 [17.02.20 [CRLME~ |AJAYA GENE Order Dtd.
2 lo2e 26 139/20 KUMAR RAL 5026-02-13 (Seat No-9)
26 TRIPATHY
CRLMC-
33 (11508/2{17.02.20 RAJARAM GENE Entire
5 |026 26 gi§4/2 KEDTA RAT Document  |CRTMINAL MISC (Seat No-6)
33 [11510/2(17.02.20 |S2200 ISURYAKANT |GENE Order Dtd. (Soat No6)
6 |026 26 e A PALAT |RAL 2026-02-12
33 1151372 [17.02.20 F°27 |pIRAJA GENE Order Dtd
7 |026 26 ;26/20 KUMAR DAS RAL 2025-12-24 [SECOND APPEAL  |(Seat No=3)
CRLMC-
33 |11514/2 /17.02.20 SURYAKANT |GENE Order Dtd.
8 |026 26 222/20 A PALAT  RAL 2026-02-13 [CRIMINAL MISC  (Seat No-3)
33 |11515/2(17.02.20 ?522;; BIRENMITR (GENE Order Dtd. | o o poavon o (Seat No-25)
9 |oz2e 26 oss . |A BEHERA |RAL 2025-11-24 eat Mo
CRLA- |JYOTI
34 32216/2 22’02’20 71/202 |RANJAN gigE ggngoﬁiié CRIMINAL APPEAL |(Seat No-10)
4 PRADHAN
34 |11517/2(17.02.20 Zggygg MANORANJA |GENE Order Dtd. (Seat No-10)
1 |oze 26 e N DAS RAL 2026-02-13 eat ~No
FAO-
34 |11518/2 /17.02.20 PRATIMA |GENE Order Dtd. MISC. APPEAL
44/202 (Seat No-5)
2 026 26 . NAYAK RAT 2026-02-04 |SEC.
RSA- .
34 |11519/2|17.02.20 |°5  [SAMBIT GENE Entire (Seat No-5)
3 |o26 26 . PANIGRAHI |RAL Brief
WP (C) - |AHALYA
34 111520/2 |17.02.20 )1 oo [oavmnrara |CENE Entire (Seat No-5)
4 |o26 26 RAL Brief
2025 |y
CMP-  |CHANDAN Petition
34 32222/2 22'02'20 401/20 |[KUMAR gigE With (Seat No-5)
25 NAYAK Annexures
CMP-  |DINESH
24 32223/2 22'02'20 279/20 |KUMAR EG{?EE Petition (Seat No-5)
26 PANDA
we (c) - PR
34 (11527/21{17.02.20 JITENDRA |GENE Entire
> loze e ggggl/ KUMAR oAl o WRIT BRANCH-4 (Seat No-46)
LENKA
WPC (OA
34 |11529/2/17.02.20 |c) - ASUTOSH |GENE Order Dtd.
8 |026 26 3125/2 |[ROUT RAL 2022-09-2¢ OB Branch (Seat No-1)

013




DR

WP (C) - .
34 |11530/2 (17.02.20 JITENDRA |GENE Entire
5 looe e 23128/ CUMER al N WRIT BRANCH-8  |(Seat No-39)
LENKA
35 111532/2 (17.02.20 |“NEC  |SAMBIT  |GENE Entire
0 |o026 26 é§§5/2 PANIGRAHT |RAL Brief WRIT BRANCH-3 (Seat No-12)
WP (C) - |PRAVAT .
iS 32235/2 22'02'20 1918/2 |CHANDRA EiEE gizéie WRIT BRANCH-8 (Seat No-42)
022 BEHERA
35 |11563/2(17.02.20 (S0 |aNTRIRSH |GENE Entire (Soat No-42)
2 |026 26 JHA RAL Brief
025
BLAPL- |DEBA .
25 15772 11-02-20 lo350/2 [xumar o S (Seat No-42)
025 RATH
WP (C) - |MANOJ
25 32274/2 22‘02‘20 15171/ |KUMAR giiE gggifogigi WRIT BRANCH-1  |(Seat No-4)
2021  |RANA
FAO-
35 |11579/2 |17.02.20 STATE OF |GENE Order Dtd. MISC. APPEAL
763/20 (Seat No-2)
5 |026 26 9 ORISSA  [RAL 2025-10-31 |SEC.
WP (C) - [MANOJ
25 32284/2 22‘02‘20 15170/ |KUMAR giiE gggﬁfogfgé WRIT BRANCH-1  |(Seat No-4)
2021  |RANA
WP (C) - |MANOJ
35 32288/2 ;;'02'20 15169/ |KUMAR giiE gggifogE?% WRIT BRANCH-1  |(Seat No-4)
2021  |RANA
WP (C) - [MANOJ
25 32290/2 22'02'20 14391/ |KUMAR giiE ggg?fogfgé WRIT BRANCH-6  |(Seat No-35)
2021  |RANA
WP (C) - [MANOJ
35 22292/2 22'02'20 6335/2 |KUMAR iigE Sgggfogigé WRIT BRANCH-3 (Seat No-11)
021 RANA
36 [11594/2(17.02.20 ["F {817 /s manas cenE Order Dtd
0 |o026 26 23335/ PATT RAL 2026-02-10 |"RIT BRANCH-1 j(Seat No-31)
36 |11600/2 [17.02.20 |PLAPL™ [BAISHNAR Hepyp Order Dtd.
1 lose e 13652/ |CHARAN |~ 02 e02-05 (Seat No-31)
2025  |PATRA
WP (C) -~ |LAXMIKANT
26 32203/2 22'02'20 3685/2 A EiiE ggngogfgé WRIT BRANCH-3  |(Seat No-33)
026 TRIPATHY
CRLREV
36 [11604/2(17.02.20 |- RAMESH  |GENE Order Dtd. (Seat No-33)
3 |o2s 26 721/20 |AGARWAL |RAL 2026-02-11
25
36 11605/2 (17.02.20 "2 %)~ lGNYANANIA |GENE Order Dtd
1 looe e 20808/ |70t Ear 093-07-10 [FRIT BRANCH-6  |(Seat No-24)

2023




36 |11606/2 [17.02.20 [cogn"> AN omne Order Dtd. (Seat No-24)

5 o026 26 0os SinGH RAL 2026-02-13

36 [11608/2 [17.02.20 [ [BIIT GENE Order Dtd

6 026 26 141720 [FOMAR RAL 2026-02-13 PATL7L (Seat No-15)

RAUT

26

36 |11662/2(17.02.20 i?i?gg MANORANJA |GENE Order Dtd. (Seat No-15)

7 1026 26 e N DAS RAL 2026-03-12 eat mo
RSA-  |MANASH

36 [11667/2|17.02.20 GENE Order Dtd.

s loe e 187/20 |RANJAN . 024-07-1 6 |SECOND APPEAL (Seat No-5)
24 BAUG
WP (C) - |PRASANTA .

36 32273/2 22’02’20 4033/2 KUMAR gigE gigii WRIT BRANCH-1 (Seat No-3)
026 JOSHI
CRLMC- |MANOJ

87 32295/2 22'02'20 2688/2 |KUMAR giiE Sgﬁifogfﬁé CRIMINAL MISC  |(Seat No-6)
015 RANA
WP (C) - |MANOJ

i7 32255/2 ;2’02’20 15172/ |KUMAR giiE ggg?fogfgé WRIT BRANCH-1  |(Seat No-4)
2021  |RANA
WP (C) - |MANOJ

;7 32271/2 22‘02‘20 15173/ |KUMAR giiE gggﬁfogfgé WRIT BRANCH-1 (Seat No-4)
2021  |RANA
WP (C) - |MANOJ

27 32275/2 22‘02‘20 15174/ |[KUMAR giiE gggifogigi WRIT BRANCH-1 (Seat No-4)
2021  |RANA
WP (C) - |MANOJ

27 32282/2 22'02'20 15175/ |KUMAR giiE ggg?fogfgé WRIT BRANCH-1  |(Seat No-4)
2021  |RANA
ABLAPL

37 [11789/2 |17.02.20 |- KHUSBU GENE Order Dtd. (Seat No-d)

5 1026 26 968/20 |PANIGRAHI RAL 2026-02-12 eat o
26
WP (C) - |MANOJ

27 32298/2 22'02'20 15176/ |KUMAR giiE ggg?fogfgé WRIT BRANCH-1  |(Seat No-4)
2021  |RANA
WP (C) - |MANOJ

37 32299/2 22'02'20 15177/ |KUMAR gigE 2332502524 WRIT BRANCH-1 (Seat No-4)
2021  |RANA
WEC (OA Judgement

37 111800/217.02.20 |S) - JAYADEV GENE

8 026 26 14/201 |BHOT RAL Dtd. 2024- |OA Branch (Seat No-1)
5 08-08

37 |11801/217.02.20 ?gégz; DEBENDRA |GENE Order Dtd. | oo peavon o (Seat No-3)

9 o026 26 BEHERA RAL 2026-02-11

2025




CRLMC-

38 |11804/2 |17.02.20 BISWANATH (GENE Order Dtd.
0 026 26 ;26/20 BEHERA  |RAL 2026-02-12 (Seat No-3)
MACA- .
38 11805/2 17.02.20 |, o> |HIRARAM |GENE Entire MISC. APPEAL (Seat No-1)
1 026 26 18 BHOI RAL Document SEC.
38 [11807/2 [17.02.20 [CRLMC— |[KESHABA .o\ p Entire
5 026 26 306/20 |KISHOR RAL Document (Seat No-1)
26 NAYAK
WP (C) - |MANOJ
28 32209/2 22'02'20 16834/ |KUMAR EiEE ggggfogf% WRIT BRANCH-8  |(Seat No-42)
2023  |RANA
38 [11810/2 117.02.20 g???gg BIJAYALAX GENE Entire (Seat No-42)
4 026 26 26 MI MISHRA |RAL Document
ABLAPL
38 1181372 117.02.20 |- KHUSBU GENE Order Dtd. (Seat No-42)
5 1026 26 974/20 |PANIGRAHT RAL 2026-02-13 eat Mo
26
38 [11823/2 [17.02.20 [CREMC [RESHAB [ pyp Entire
6 026 26 3120/2 |KISHOR RAL Document (Seat No-42)
024 NAYAK
38 [11825/2 117.02.20 g?ggf; BIJAYALAX GENE Entire (Seat No-42)
7 o026 26 020 MI MISHRA |[RAL Document
38 |11627/2 [17.02.20 2007 SO |GeNE Order Dtd. (Soat No-42)
8 |026 26 05 Ok RAL 2026-02-13
CRLMP- |KESHABA .
38 32229/2 22'02'20 573/20 |KISHOR E{E\IE ggz;;gnt WRIT BRANCH-1 (Seat No-4)
22 NAYAK
ABLAPL
KESHABA
39 [11830/2 117.02.20 |- GENE Entire
0 026 26 2199/2 RISHOR —onp Document |PATPT2 (Seat No-10)
NAYAK
021
39 |11832/2/17.02.20 §§£g>; SANDHYARA |GENE Order Ded. | oo oo o (Seat No-33)
1 026 26 e NI PANI |RAL 2026-02-13 eat Mo
39 11833/2 |17.02.20 WE(C)~ [KESHAB | o 0 Entire
5 |oze e 20066/ [KISHOR oaL e (Seat No-33)
2024 NAYAK u
WP (C) - |KESHABA .
gg 32234/2 22'02'20 34170/ |[KISHOR EEIEE ggzl;;t WRIT BRANCH-1 (Seat No-31)
2023  |NAYAK v
CRLMC- |KESHAB .
29 32235/2 22'02'20 470/20 |KISHOR giEE ggziiint CRIMINAL MISC (Seat No-4)
23 NAYAK
39 [11869/2 [17.02.20 [CRLREV |PUSPANJAL |GENE Order Dtd. (Seat No-1)
5 |026 26 - T SAHU RAT 2026-02-11 eat ~o




1025/2
025

39 |11871/2 [17.02.20 2??53; PUSPANJAL |GENE Order Dtd. (Soat Nod)

6 |026 26 o I SAHU  |[RAL 2024-09-06
WP (C) -= |RAKESH

§9 32204/2 22’02'20 3438/2 |KUMAR EiEE ggggfogffé (Seat No-4)
026 PATRA

39 11905/2 |17.02.20 NE(C)— RARESH | o p Order Dtd.

5 026 26 2693/2 |KUMAR RAL 5026-02-12 (Seat No-4)
026 PATRA

39 |11669/2 [17.02.20 |99¢7 GENE Order Dtd

9 026 26 1008/2 |7 K SAROO gy, 2000-05-24 (Seat No-4)

40 111671/2 [17.02.20 9J¢C GENE Order Dtd

0 |026 26 3887/2 J R SAHOO lppp, 2000-05-24 (Seat No-4)
WEC (OA

40 [11677/2 (17.02.20 |)- GENE Order Dtd. )

1 |o26 26 2061/2 K RANA onp 2023-03-22 OB Branch (Seat No-1)
017
WEC (OA

40 |11679/2 [17.02.20 |)- GENE Order Dtd.

> 026 26 2060/2 M K RANA RAT, 2023-03-22 OA Branch (Seat No-1)
017
MA— Order Dtd.

40 111685/2117.02.20 GENE 2009-04- MISC. APPEAL

3 026 26 885/20 B K LENKA par l6Petition SEC. (Seat No-1)

,Annexure,

CRLMC-

40 |11688/2 [17.02.20 GENE

2 looe o 2219/2 K C SAMAL >0 (Seat No-1)
007

40 [11692/2 [17.02.20 ?gég}; b« mapy |GENE Order Dtd. fiigliiéECH (Seat No-

5 |o26 26 o RAL 2026-03-02 {22 570 109)

40 |11693/2 [17.02.20 ?gég;; b % mary |GENE Order Dtd. | oo ookl | (seat No-30)

6 |026 26 RAT 2026-02-13 eat ~No
2012
MATA-

40 |11694/2 [17.02.20 GENE Order Dtd.

7 026 26 :27/202 S BEHERA RAL 2026-02-13 FIRST APPEAL (Seat No-4)
WP (C) -

40 |11700/2 [17.02.20 GENE Order Dtd.

s lo2e 26 31126/ |J saHOO |- o 5026-02-04 (Seat No-4)
2025
CRLMC-

40 (11702/2{17.02.20 GENE Order Dtd.

9 026 26 210072 MUK EANT gy 2026-02-06 (SEAETHORS)

a1 1170672 |17.02.20 WE(C)~ GENE Order Dtd. 'hiT BRANCH (Seat No-

0 026 26 33970/ |P R SWAIN RAL 2026-02-11 (DIVISION 111)
2025 BENCH-2)




WP (C) -

41 (11710/2{17.02.20 GENE Order Dtd.

1 026 26 36307/ P R SWAIN RAL 2026-02-11 WRIT BRANCH-4 (Seat No-40)
2025

41 |11713/2 [17.02.20 ["P(C) - GENE Order Dtd

> 026 26 3227/2 P R SWAIN RAL 2026-02-11 WRIT BRANCH-1 (Seat No-2)

41 [11716/2 [17.02.20 52070 & GENE Order Dtd. (Seat No-2)

3 |o26 26 024 PRADHAN  |RAL 2026-02-11 eat ~o
ABLAPL

41 (11719/2(17.02.20 |- GENE Order Dtd.

4 026 26 10561, [0 ¥ MAJEL [ppg, 2025-11-18 [PATP2 (Seat No-18)
2025

41 |11721/2(17.02.20 We(C)— g GENE Order Dtd

5 |026 26 3222/2 JAYASTINGH |RAL 2026-02-13 |"RIT BRANCH-4 (Seat No-38)

41 |11722/2 17.02.20 f§§2>; G GENE Order Dtd. (Seat No-38)

6 026 26 026 JAYASINGH RAL 2026-02-13

41 |11724/2 |17.02.20 fgéi}; G GENE Order Dtd. | .o peacon o (Seat No-24)

7 loz2e 26 006 JAYASINGH |RAL 2026-02-13 eat ~No
ABLAPL

a1 |11726/2 17.02.20 |- JD GENE Order Dtd. (Seat No-24)

s 026 26 579/20 |[MUDULI RAL 2026-01-28 eat ~No
26
WP (C) -

a1 |11728/2 [17.02.20 GENE Order Dtd.

5 looe o 29216/ |S DAS o e 01oes (Seat No-24)
2025
ABLAPL

42 |11731/2 [17.02.20 |- P K GENE Order Dtd.

0 026 26 985/20 MISHRA  |RAL 2026-02-13 [PATL2 (Seat No-16)
26
ABLAPL

42 11173372 [17.02.20 |- P K GENE Order Dtd.

1 |oz2e 26 970/20 |MISHRA RAT 2026-02-13 [PATEL (Seat No-2)
26

42 |11734/2 17.02.20 i?i?ga S K GENE Order Dtd. (Seat No-2)

2 loz2e 26 > MOHANTY  |RAL 2026-02-12

42 11735/2 17.02.20 "ELC)~ Iy GENE Order Dtd

3 026 26 222/20 PRADHAN  |RAL 2026-02-09 |\RIT BRANCH-2 (Seat No-6)
ABLAPL

42 |11737/2 [17.02.20 |- GENE Order Dtd.

4 026 26 835/20 |F BEHERA g 2026-02-09 PATE2 (Seat No-11)
26

42 [11739/2 |17.02.20 "E(C) - GENE Order Dtd

5 026 26 4884/2 |P BEHERA RAL 2026-02-13 WRIT BRANCH-5 (Seat No-20)

026




CRLMP-

42 111793/21{17.02.20 GENE Order Dtd.
< 1556 e 227/20 M.R.SAHOO |~ 026021 (Seat No-20)
42 |11836/2 17.02.20 |FBO” GENE Order Dtd. |MISC. APPEAL
7 026 26 1;6/20 M KAR RAL 2025-04-05 |SEC. (Seat No=5)
Order Dtd.
42 |11837/2 [17.02.20 ["E {9~ GENE 2024-04-  ["RIT BRANCH (Seat No-
8 |026 26 9783/2 |8 K SAHOO |p,p 24petition | (DIVISION 107)
021 BENCH-1)
, Annexure,
WP (C) - Order Dtd.
42 [11838/217.02.20 GENE 2019-03- (Seat No-
9 |o26 26 20586/ |8 K SAHOO |, 25Petition 107)
2011
,Annexure,
RSA- Order Dtd.
43 |11839/2 |17.02.20 s GENE 2024-02-
0 026 26 %2/20 MOHARANA |RAL 08Petition |SECOND APPEAL (Seat No-6)
,Annexure,
43 |11840/2(17.02.20 SA- GENE Order Dtd
1 026 26 24/199 B S SWAIN RAT, 2024-03-20 SECOND APPEAL (Seat No-4)
43 |11841/2 |17.02.20 |FRO” GENE Order Dtd. MISC. APPEAL
2 026 26 236/20 N B SAHOO |php 2025-12-24 |SEC. (Seat No-9)
43 |11843/2 [17.02.20 ME- GENE Order Dtd
3 026 26 220/20 P K NAYAK RAT, 2026-01-30 WRIT BRANCH-5 (Seat No-23)
43 111845/2 117.02.20 FAO- GENE Order Dtd. MISC. APPEAL
4 026 26 226/20 PORRATH ey, 2025-12-24 |SEC. (Seat No-9)
43 |11847/2 |17.02.20 [FBO” GENE Order Dtd. MISC. APPEAL
5 026 26 234/20 PR RATH ppp, 2025-12-24 |SEC. (Seat No-9)
43 |11848/2 |17.02.20 [FBO” GENE Order Dtd. [MISC. APPEAL
6 |026 26 55/202 PR RATH  par 2025-12-24 |SEC. (Seat No-5)
WP (C) -
43 |11849/2 |17.02.20 GENE Order Dtd.
- 026 26 14584/ |p K DASH RAL 2015-10-30 (Seat No-5)
2015
43 |11851/2 [17.02.20 |99C° GENE Order Dtd
8 026 26 322/20 S NAYAK RAL 2020-10-01 WRIT BRANCH-8 (Seat No-43)
43 [11854/2 (17.02.20 (21007 /s « GENE Order Dtd. (Seat No-43)
9 |oz2e 26 s MOHARANA |RAL 2018-04-20 eat ~o
44 [11857/2 (17.02.20 12167 Is « GENE Order Dtd. | oo oo cues | (seat No-11)
0 026 26 MEHERUTLLA [RAL 9999-12-31

2021




WP (C) -

44 111859/21{17.02.20 GENE Order Dtd.

1 026 26 20451/ |T BAG RAL 2025-07-30 WRIT BRANCH-6 (Seat No-106)
2022

a1 |11861/2 |17.02.20 "E(C)- GENE Order Dtd

5 looe e 20451/ |T BAG oAl 5025-07-30 WRIT BRANCH-6 (Seat No-16)
2022
ABLAPL

44 |11863/2117.02.20 |- GENE Order Dtd.

3 026 26 1795/2 [F K BARIK lppp, 2022-03-09 [PATETL (Seat No-6)
021

a1 |11866/2 17.02.20 "E(C) = 15 g GENE Order Dtd

4 |026 26 ;82?0/ MOHANTY  [RAL 2026-02-03 "RIT BRANCH-8  |(Seat No-42)

Order Dtd.

CRLMP-

44 [11882/2 117.02.20 GENE 2025-11-

5 026 26 1259/2 |S KHAN RAL L4petition (Seat No-42)
025

,Annexure,

RVWPET Order Dtd.

44 [11883/217.02.20 |- GENE 2025-05-

5 026 26 176/20 S K SAHOO RAL 08Petition CIVIL REVISION (Seat No-1)
24 ,Annexure,

44 |11884/217.02.20 v7q§>3(c/:)25 A K PANDA |CONE Order Dtd. ip11 BRANCH-5 (Seat No-32)

7 loz2e 26 e RAL 2026-02-13

44 |11885/2 |17.02.20 |ME” GENE Order Dtd

5 026 26 229/20 B K PATI RAL 5026-01-30 (Seat No-32)

44 111886/217.02.20 TZE;Z)/; C R NAYAK |CCNE Order Dtd. \p1q praNCH-7 (Seat No-15)

9 o026 26 0o RAL 2026-02-17

45 |11887/2 |17.02.20 "ELC) - GENE Order Dtd

0 026 26 3220/2 C R NAYAK RAL 2026-02-17 WRIT BRANCH-5 (Seat No-20)

45 |11888/2 17.02.20 "E(C) - 15 g GENE Order Dtd

1 |o26 26 ggggz/ MOHANTY  |RAL 2025-12-24 |"RIT BRANCH-2 |(Seat No-8)
MATA-

45 |11889/2 17.02.20 GENE Order Dtd.

2 |026 26 ég/zoz HOJENA - ear 2026-02-09 (Seat No-8)

45 |11890/2 |17.02.20 "E(C) - GENE Order Dtd

3 026 26 2893/2 |B C PANDA RAL 9999-12-31 (Seat No-8)
025
CRLREV

45 [11891/2 117.02.20 |- GENE Order Dtd.

4 026 26 687/20 [* DAS RAL 9999-12-31 (Seat No-8)
24
CRLMP-

45 [11892/2 117.02.20 GENE Order Dtd.

5 lo2e 26 163/20 |R SAHOO |-, 2026-02-13 (Seat No-8)

26




WP (C) -

45 (11893/2{17.02.20 GENE Order Dtd.

6 026 26 33587/ |DEBENDRA RAL 2025-12-23 WRIT BRANCH-5 (Seat No-22)
2025
WP (C) -

45 |11894/2 |17.02.20 GENE Order Dtd.

7 |026 26 3221/2 D D NALK lpar, 2026-02-13 (Seat No-22)

45 [11895/2 (17.02.20 {217 Is s GENE Order Dtd. (Seat No-22)

8 |oz2e 26 e PASAYAT |RAL 2026-02-10 eat ~o

45 |11896/2 117.02.20 ?558}5 s s GENE Order Dtd. (Seat No-22)

9 |026 26 00e PASAYAT |RAL 2026-02-11

46 |11897/2 |17.02.20 fgég;; s s GENE Order Dtd. (Seat No-22)

0 026 26 026 PASAYAT |RAL 2026-02-06

46 |11898/2 [17.02.20 fgég}; s s GENE Order Dtd. (Soat No-22)

1 |026 26 02¢ PASAYAT  |RAL 2026-02-06 eat o

46 (11899/2 117.02.20 ;2 1% Is s GENE Order Dtd. | oo oo vcnes | (seat No-14)

2 loz2e 26 s PASAYAT |RAL 2026-02-06 eat Mo
FAO-

46 111900/2 117.02.20 59/202 P K GENE Order Dtd. MISC. APPEAL (s t No-5)

3 |o26 26 . MOHANTY  |RAL 2026-02-12 |SEC. eat ~No
FAO-

46 |11901/2 117.02.20 60/202 P K GENE Order Dtd. MISC. APPEAL (s t No-5)

4 |026 26 . MOHANTY |RAL 2026-02-12 |SEC. eat Xo

46 1192272 [17.02.20 [TE(C)- GENE Order Dtd

5 026 26 17147/ |S BARIK RAL 2025-04-25 WRIT BRANCH-4 (Seat No-27)
2018

46 |11923/2|17.02.20 ?Eég;; J J GENE Order Dtd. (Seat No-27)

6 026 26 005 |PRADHAN  |RAL 2018-07-31

46 111924/2 |17.02.20 ?gég}; 5 LEnka |GENE Order Dtd. ?gigliiéECH (Seat No-

7 026 26 o RAT 2023-03-23 | (oo 116)

46 111925/2 [17.02.20 97 GENE Order Dtd

8 026 26 32:834/1 M K RANA RAT, 2015-12-21 WRIT BRANCH-3 (Seat No-28)
WP (C) -

46 |11926/2 |17.02.20 B D GENE Order Dtd.

9 |o26 26 8?;7/2 BISWAL  |RAL 2011-12-19 (Seat No-28)
ABLAPL

47 111927/21(17.02.20 |- GENE Order Dtd.

0 026 26 14578, [P F PASH pap 2022-04-07 PATLTL (Seat No-3)
2021

47 |11928/2 [17.02.20 WA~ GENE Order Dtd

1 026 26 812/20 K C SWAIN RAL 2023-08-29 WRIT APPEAL (Seat No-4)

20




11929/2

17.

02

.20

WP (C) -

GENE

Order Dtd.

> 026 26 3555/2 S DAS RAL 2026-01-28 WRIT BRANCH-8 (Seat No-41)
0JC— Order Dtd.
47 11930/2117.02.20 GENE 2007-08-
3 026 26 5553/2 |H K BHOL RAL 2opetition (Seat No-41)
001
,Annexure,
47 11933/2 17.02.20 "ELC)- GENE gggjflgid'
4 026 26 ;g;il/ M R BARIK ooy 03Petition (Seat No-41)
, Annexure,
47 |11934/2 |17.02.20 "E(C) - GENE Order Dtd
5 026 26 3229/2 M R SAHOO RAL 2025-06-30 WRIT BRANCH-1 (Seat No-31)
47 |11935/2 [17.02.20 371 GENE Order Dtd. | oo porvenss | (seat No-21)
6 |026 26 e RAL 9999-12-31 eat Xo
WP (C) -
47 11936/2 17.02.20 GENE Order Dtd.
7 026 26 3229/2 A DAS RAL 9999-12-31 (Seat No-21)
TRP (C)
47 [11937/2117.02.20 |- S.CHOUDHU |GENE Order Dtd. (Seat No-21)
8 |026 26 24/202 RY RATL 2026-03-19 eat Mo
6
47 [11938/2 [17.02.20 (17167 Is & GENE Order Dtd. (Seat No-21)
9 |026 26 025 | |MOHARANA |RAL 2026-02-13 eat Mo
CRLREV
48 [11939/2 117.02.20 |- GENE Order Dtd.
o loze 26 143720 |F K JENA oy 2026-03-30 (Seat No-21)
26
a8 [11940/2 |17.02.20 "E(C) - GENE Order Dtd
1 026 26 3?27/2 M BEHERA RAL 2025-02-03 (Seat No-21)
48 |11941/21|17.02.20 giég}; R K GENE Order Dtd. 7§§$I§§SECH (Seat No-
2 |o26 26 e MAHABHOI |RAL 2026-02-17 | o 70 117)
ag |11942/2(17.02.20 2O~ gk GENE Order Dtd
3 026 26 3229/2 MAHABHOT |RAL 2026-02-17 "RIT BRANCH-7 (Seat No-15)
48 [11944/2 (17.02.20 [joiC) & & GENE Order Dtd. (Seat No-15)
4 o026 26 e MAHABHOT |RAL 2026-02-17
48 [11945/2 (17.02.20 1o 15)° Iz « GENE Order Dtd. | oo oo cue7 | (seat No-15)
5 1026 26 02e MAHABHOT |RAL 2026-02-17 eat ~o
WP (C) - Order Dtd.
48 (11947/21{17.02.20 R K GENE 5000-01-
6 |026 26 22224/ BEHERA RAT 0lPetition |'RIT BRANCH-6 (Seat No-24)

,Annexure,




WP (C) -

Order Dtd.

48 |11948/2 17.02.20 R K GENE 2026-02-
7 loze 26 52234/ BEHERA RAT 03Petition |'RIT BRANCH-6 (Seat No-24)
, Annexure,

a8 |11949/2 |17.02.20 "E(C) - GENE Order Dtd

8 026 26 3:235633/2 S JENA RAL 2026-02-04 WRIT BRANCH-4 (Seat No-40)
CRLMC-

48 (11950/2{17.02.20 GENE Order Dtd.

9 |026 26 é25/20 PEDAS ey 2026-02-09 (Seat No-486)
CRLA-

49 |11951/2 17.02.20 GENE Order Dtd.

0 |026 26 S19/20 |3 BKAR - lppy 2026-02-17 (Seat No-46)

49 11960/2 17.02.20 Z?g?ga RAKESH GENE Order Dtd. (Seat No-16)

1 |oze 26 e KUMAR DAS RAL 2026-02-13 eat ~No

NIC




